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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 34/2025

IN THE MATTER OF:

Sunil Sharma ...Applicant

Versus

State of Haryana & Ors. ... Respondents

AFFIDAVIT ON BEHALF OF RESPONDENT NO. 5 & 6.

I, Devender Maan, S/o Sh. Kirori Mal, aged about 57 years, resident of B 1-118,
Sector-11B, Sector-7, District Faridabad — 121006, Haryana, the Respondent No. 5
herein and President/Authorised Representative of the Respondent No. 6, do hereby

solemnly affirm and state as under:

1. That I am the Respondent No. 5 in the present matter and also the
President/Authorised Representative of Respondent No. 6. Being fully
conversant with the facts and circumstances of the case, I am competent to
swear this affidavit.

2. That it is respectfully submitted that on the last date of hearing i.e. 22.07.2025,
during the course of arguments by the counsel for Respondents No. 5 and 6,

a query was raised by this Hon’ble Tribunal regarding Annexure-4 filed with
the reply. The Hon’ble Tribunal specifically directed the Respondents to
furnish the relevant Khasra Number where the office of the Haryana State
Pollution Control Board (HSPCB) and the Vita Dairy Booth are situated.

3. That as per the municipal records, although the Khasra is shown as ‘factory’

in revenue entries, the Municipal Corporation, Faridabad (MCEF) has granted
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permission for establishment of the HSPCB Office and the Vita Dairy Booth
as well as some part of Community Center on the said land. The details are as

follows:

« Khasra No.: 24/4
. Rakba: 8-0 Gair Mumkin ( factory land ) (non-agricultural use)
« Usage: HSPCB Office and Vita Dairy Booth (permitted by MCF).

A true copy of the chart reflecting the Khasra details is annexed herewith and

marked as Annexure-1.

4. T;at the contents of the accompanying Affidavit filed on behalf of
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reply are true and correct to the best of my knowledge based on the records and

nothing material has been concealed therefrom.
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